
AcP No XXX of 1948 
[PABSED BP TEB O m I O N  LEGISLATTJRR~ a An Act turther amsnd e Indian Lao aess Act, 193@ 

', 
i 

(Received the asseat o f  the Govemhr-General o n  the 16tlz April, 19q 
\> 

W HEREAS i€ is expedient further'to amend the Indian Lac Cess Aoi. 
1930 ( X X N  of 1930), forithe purposes hreinafter appearing; 

It is hereby enacted as follows:- ] 
1. Short title.-This Act may be called th& Indian Lac Cees ( h e n b e n t )  1 

Act, 1948. \$ I i 
2. Amendment of section 3, Act XXIV of 19k.-1n section 3 ofsthe Indiau i 

Lac Cess Act, 1930,- a i 
I 

:(a) for the words " s e ~ e n  a.uuasJ' the annas" shall L.e, 
substituted ; 

\ 
(b)  for tlie words "five m a s "  the m r d s  "tenbnnas" s b l l  -be sub ' 

.s stitutsa. - 


